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Excise Collectorate
329. Shri Sradtaakar Saparicar:

Shri ChinUmaai Fanifnhi:
Will the Minuter ot Finance be 

pleased to state:
<:i) whether in view of the rise in 

the Central Excise Revenue and work
load, some new excise Collectorates 
are to be established; and

(b) if so, the location of the new 
Collectorates?

The Deputy Prime Minister and 
Minister ot Finance (Shri Morarji 
Deaai): (a) The Government are not 
considering just now any proposal /or 
>cUing up new Central Excise Cci- 
lectorates.

(b ) Does not arise.

Land Prices in D4h|
330. Shri Uladhar Kotokl: Will the 

Minister i>f Works, Housing . » i  Sup
ply be pleased io state:

(a) whether Government propose 
to review Delhi’s housing policy to 
bring down land prices and step up 
building activity; and

(b) whether any special change is 
likely to be made in the policy as far 
the employees in Government service 
are concerned?

The Deputy Minister in the Minis
try of Works, Housing and Supply 
(Shri Iqbal Singh); fa) Certain pro
posals for liberalising the Scheme of 
Large Scale Acquisition. Development 
and Disposal of Land in Delhi, are 
under consideration The kotttinC 
problem of Delhi is also u n a ^ io n -  
stant review with a view to  accele
rating the pace of construction at




